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511 Bishwajit Dubey appearing for the applicant AXIS bank in the present Application No.
/2. The present application is filed being aggrieved with a decision taken by the Resolution
Professional Sri Dinkar Venkatshubramaniam rejecting the claim of the applicant AXIS

Bank in the present matter.

As per the material available on record, it may be noted that this Bench vide its previous
order dated 12.05.2017 read with order dated 17.05.2017 has referred to and forwarded
the name of proposed Resolution Professional Sri Mukesh Mohan to the Insolvency and
Bankruptcy Board of India. Which in turn vide its communication dated 23.05.2017
(received by this Tribunal on 31.05.2017) has recommended and confirm the name of
Resolution Professional Sri Mukesh Mohan (IBBI/IPA-001 /IP-POO018/2016-17/10042).
Considering the above Sri Mukesh Mohan is hereby appointed as Resolution Professional
in JEKPL Private Limited (in the matter of C.P. No. 24 fALD/2017).

A copy of this order of appointment of R.P. be communicated by the Registry of this Tribunal
to the R.P. Sri Mukesh Mohan and as well as to the Committee of Creditor concerned
through Registered Office of the Corporate Debtor Company and also to the Insolvency and

Bankruptcy Board of India, New Delhi.

In view of the above, the company petitioner is granted liberty to place the issue of rejection
of its claim for further / reconsideration by the new R.P. in accordance with law.

Accordingly, the present Application No. 72 of 2017 is hereby disposed of accordingly.

List the matter on 06.06.2017.
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(H.P. CHATURVEDI, MEMBER (Judicial))




